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Dated? 26;1921959
mr,M,AMahalle, advocate

.appoars for the~appiicnntg s

3.0.Cesal, advocats (for Mr.mil,

Smt . A« S.Manjrekar, Head Clerk from
all India Radie, Bombay is also
present on bohalf of rospondente.

ﬁr.Daaéi shys that parauise

Sethna) Gppears for the respondents.

|

comments have already been roeceived

and the reply is undsr preperation.

Ha, therefore, roquests to grant
four weeks time to file tho reply.
fir . Mahalle says that this nay be
taken as last chanGe.

: Adjourncd to 24.11,1888 for
further divections No notics of

this date to any party. u/l:\4, I
| | ﬁ%;& //////ﬂ

Dy.Registrar,

Datec: 24,11,1988

fMr.M.A.Mahalle, advocate appears
for the applicant., #fr,Jd.0,Desai,
advocate(for Mr.M.1.5ethna) appears
for the respondents, He says that

“the reply is not yet ready and request

to grant four weeks time to file the
reply:. Pr.Mahalle says that the
respondents had bsen given three
occasion to file their reply but they
have not filed the reply today alsc,

fr,.flahalle, thercfore, objects and says

that no ther extensicn of time

‘may be given to the respondents to

file the reply, ant requests that the
matter may be réferred to the Tribunal
for orders,

Ja
Refer thnis mattes Before the
Tribunal for orders on 6,1,.,1988

.Registrar,
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